FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SWASTISH ENTERPRISES LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor SWASTISH ENTERPRISES LIMITED
2. Date of incorporation of corporate debtor 08/01/2018
3. Authority under which corporate debtor is ROC - Mumbai
incorporated / registered
4. Corporate Identity No. / Limited Liability | U74999MH2018PLC303800
Identification No. of corporate debtor
5. Address of the registered office and principal | 8, Vijaykiran Appartment, Tidke Colony,
office (if any) of corporate debtor Nashik — 422002 (MH)
6. Insolvency commencement date in respect of | Order dated: 04/07/2024
corporate debtor Order received on 09/07/2024
7. Estimated date  of closure of insolvency | 05/01/2025
resolution process
8. | Name and registration number of the insolvency | CMA Harshad Shamkant Deshpande
professional acting as interim resolution | Registration No- IBBI/IPA-001/IP-P-
professional 00166/2017-18/10335
9. Address and e-mail of the interim resolution 403, Kumar Millennium, Shivatirtha Nagar
professional, as registered with the Board Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune - 411038.
Email Id: harshad_de@hotmail.com
10. | Address and e-mail to be wused for | CMA Harshad Deshpande
correspondence with the interim resolution | 403, Kumar Millennium, Shivatirtha Nagar
professional Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune - 411038.
Email Id: cirp.swastish@gmail.com
11. | Last date for submission of claims 23/07/2024
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorized Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives Physical Address: As mentioned against entry
are available at: no.10

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Swastish Enterprises Limited on 04/07/2024.

The creditors of Swastish Enterprises Limited are hereby called upon to submit their claims with
proof on or before 23/07/2024 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.




Submission of false or misleading proof of claims shall attract penalties.

Sd/-
CMA Harshad Deshpande
Interim Resolution Professional of Swastish Enterprises Limited
IBBI/IPA-001/1P-P-00166/2017-18/10335

Date — 11/07/2024 AA1/10335/02/211224/106686 (valid till 22™ Dec 2024)
Place - Pune Process mail ID: cirp.swastish@ gmail.com
Reg. Address: 403, Kumar Millennium, Shivatirtha Nagar Kaman,
Opp. Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Reg. Email ID: harshad_de@hotmail.com
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SICOM LIMITED
Registerad Office: Solitaire Corporate Park, Builkding Mo, 4, Chakala
Andharl (Easl) Mumbad - 400 093, Tal'Ma: - (DZ2) 6657270
Wabsile: v, Sicominds. com

LIMITED

CORRIGENDUM
Cornigendurm 1o the: Advertisament pubdished on 237 Aprl 2024 and Corrgendum on 237
May 2024 and 14" June 2024 in “Financial Express”, Mumbai Edition nviting Expressaon of
Interest (E01) for Zale of Financial Assats (Non-Performing Assets) of *SIC0MLId.”
“The last date of Submission ol Offer along with Earnes! Money Deposil (EMD) is
extended till 23 July 2024 on or before 4.00 PM."
The loan accounts for which the offers. received have been removed from the list of loan
accouns, The imerestad parties may refer 1o our Bid docurment aploaded on aur website for
the loan accounts avadtable for sale
Al otharterms and conditions of the above relerred advertisament shall remain unchanged,
Flace - Mumbai S0/
Date - 11" July 2024 Autiarised Officer, SICOM Ltd.

Motice 5 hereby goven thal the Certicaleds) for Equity Shares Mo, 1140 of LARSEN &
TURBO LTD., Having it's Registered Cffice at L&T Housa, M.M. Marg, Ballard Estate,
hurnbai, Maharashtra—d 00001, Standing in the name(s) of ABRAHAM CHACKO has|
have bean lost or mislasd and the undersigned has | have applied fo the Company to
isgue duplicate Certlicate(s) foe the said shares, Any pedson wind hag amy Clalm in
raspecl of the said share corificale’s showld kodge such claim with the Company ar ils
Registrar and Transfer Agenis KFIN TECHNOLOGIES LTD., Selenium Tower B, Plot
31-32, Gachibowll, financial disfricl, Hyderabad-500032  within One month of
pubdication of this notice after which no claim will b2 entertained and the Company shall
procesd o Bsue Duplicate Share Cenlficabas,

Folio No.| Certi Mos, |No. of Shares Distincive Nos.
ABER4E 4B25TH 450 GE2BTOOTE-E22880427
1352E99 675 1385393380-130530405
286135 3
397498 B
_A84134 X
1140
Place: Mumbal Mame of Share Holdars) :
Crate: 110078024 ABRAHAM CHACKD

A5l TO WHOMSOEVER IT MAY CONCERN

Thia 8 to Inform the Gensral Public that folloseng Share Cerdicatels) of ALKYL
AMINES CHEMICALS LTD., having Regisgtered Cifice at 401407, Plol Mo, 10,
Nirman Vyapar Kendra. Pedesiran Path, Seclor 17, Vashi, Mavl Mumbai, Thana,
Maharashira 400703, Regsterad in the nameds) of the ofowing Shareholder(s)
hashave bean lost by Tham,

Namé of Sharehoider| Follo No. Cert] Nos.
ABRAHAM CHACKO

00 SEDVE
ntai12 50 1974997 3-19750168 196

01760 521 19748281-19740284 T4

Tha Public are heraby cauboned against purchasing of dealing In any way wilh the
abovie referned shane cerlificates
ARy plarsan wha has any claim in respect of the said shade certiatin's should |odoe
such claim with tha Company or its Registrar-and Transfar Agents Link Intime India
Private Limited. 247 Park, C- 1071, 1stFloor, L. B. 5. Marg, Vikroli (W} Mumbai-4 00083
TEL: 022 40188270 within 15 days of publication of this notice after which no clairm will
be enterialined and the Company shall procesd 1o ssue Dupbcate Share Certificate’s,
Name of Legal Claimant :
ABRAHAM CHACKOD

Placae: Mumbai
_Date:‘ 1 1.'IIIT"-'E'IIE-1-

NOTICE OF LOSS OF SHARE CERTIFICATE

NOTICE is harsby given thal the below mentioned Share Cerificates ssuad by
Mis. SHRIRAM FIMAMCE LTD. inour name been st misplaced.

Folio No. Carfificate Mos.,| Distincive Mos. | Mo. of Shares

57320 112886 4818976 19025 =1
112889 48191261175 S0

280972/ 75 12626026/225 200
09660 ! 61 13346038/97 60
300058 133587 28/47 20

3470 | 14B102675 L 30

369147 (49 | 1824174E/8ES 120
JE9E9T 182ET126MES 4an

471451153 275110486/605 120
472001 27 3135066/005 410
74740 HEED2ETS 50

Dwe notice thereof has been gven to the Comgpany and WWe have applied to the
C-ompany for the isses of Duplicats Shars Certficates,

The puahc & hereby wamed agalnst purchasing oF dealing In any Way wath the ahove
anare Cartificates. any person who has any claim in respect of the sald: Share
Carifcain/s should lodge such claim with Shriram Finance Limited, S Tower 14 4
Soulh Phase, Industrial Estate, Guindy, Chennai-800032 . Or ils share fransfer agenis,
Integrated Registny Management Servicas Private Limited, “Kences Towers” 2nd
Floor, Mo, 1 Ramakrshna Street, Morth Usman Road, T Nagas, Chennad - 600 017
wilhiin 15 danys of pubcation of this nolice, alse e Company will prodeed o Bsue
duplicate sharm carilicates withoul further nlimation,

Share Holders Mame and Address:

Chandraprabha Amratial Dalal, and Rupa BEhadresh Shah
65, Sneh Srmrutl Socisty,

fcajan Pativa;, Rander Rosd, Sural 3a5000 Catigaral

Place: Mumbai
Oate: 11007324

Datamatics Global Services Limited
Regd, Off; Krowledos Centre, Pict Mo, 58, Street No. 17, MIDE, Andher| (E}, Mumbai 4060 033,
Tel: +51-Z2-610200000 112 | Fax: +51-22-283436568 | CIN: LTZ2I0MH138TPLCH5205
Website: waw datamatics com | Emall: investoraSdatamatios com

HOTICE OF THE 36™ANNUAL GEMERAL MEETING AND |INFORMATION ABOUT E-WOTING

HOTICE & harehy aiven that fhe 357 Annisal Genaral Mesting (“AEM" of the Members of Datamnatics
Global Saneces Liméad {"the Company™) wil ba held on Thursdey August 01, 2024 at 02,30 PR (15T)
thindagh Yideo Cordanencing (W0 Ot Sudio-Vizual Means O taedity, wimout phiysical pressnce
of membars 51 8 comman wanee, 10 ransacd b buesineszes s sel oul n tha Maolica of fhe AGM n
pampliance with the appicable prowsiong of the Corpanies Acl, 2013 (the A7), and Rules framed
tharsurder and the SEBI {Lisling Oblgations and Disclosurs Requiremants) Regulations, 2015
["SEE| Lgting Regquaticns®) read with ICA General Cirrular Ko, 140200 (dated Aprd 8, 20600, 1772010
(dabed Aprl 13, 2020, 2002020 (dated May 5, 2020) and subsegusnt droulars Bsued-in this regard, the
lateat bemg O82023 (dased September 25, 2023). ssued by the Minktry of Corparate Affars
MG Circulars™) ang BEBIHOIGF DICFD-PoD-2/PIGIRIENZATET dated Oclober OT, 2023, issiead by
thex Securities and Exchangg Board of India (hereinafier refamed o as “SEBI Cincodar'}

Iy cormplancs with he e MOA Clreatans read with the SEBE Clroutar, Bfeclrors copsss of (he Kalloe of
AGM along with Anral Report for the financial year ended on March 34, 2024 hess bean serd on
Juby 10, 2624 only heough el 10 all 1hiske members whose name appear in the Regpster of Memders
of kst of Benaficial Cramars as an Friday, July 05, 2024 and whese a-mall addresses are registered with
Ihe Compary of thelr mspectie Depastory Particpantts), The Notise of AGM and the Aanial Report
ara meda awailable an the Company's website at wea dalamalics com and can alse be accessed on

pi e

of Inciz Limifed 26 weew nizsinda com and the remote e-woling websta of Mational Secunitias Diepreitony
Limiad {NSOL] al wiow gvaling.rsdl com. The requinament of sending physical copies of Natioe of AGM
alang wilk the Annual Raport hes baen depensad with side MCA, Circufars and SEBA Circular and hencs
no phsicsl copy of the same wil be provided

Mambers may aliend tha AGM lhrough VCIOAWM Facility oo link mada gvaiiable by NSDL al
www ting asdl com by using Meir remate e-woliing login credeniials. The detalled procedure far joining
the AGM through VCI0AUW facliy & provided in he Matica of tha AGM.

In Complisnce with the provisiors of Saction 108 of 1he Acl and 1he Rules made thereunder read with
Ragulation 44 of the SEBY Listing Regulalions, membars ane povided wilh 3 taciily lo cast ther wols on
gl resaltions &g sal forh in the AGK Motice, uaing skectranic waling sysiem from ey place prior 1o the
AGM Cremale a-valing”} a5 well as a-woling during AGMW. The Company has angaged tha NEDL 1o
provarie 1he fadity of (*remobe e-wofing™) 8 well a5 e-wolting during the AGM through MEOL a-wling
sysberm al wwew anolng nsdl.com. The schadule ol commencament and and of remobs a-voling Bcily is
A5 urdar;

| Particulars | Remate e-voting prior ta the AGM
Cermmencement of e-wobng 0G0 AML JEST) on Monday, Juby 29, 2024,

| End ol a-valing 0500 P (5Thon Wednesscday, July 31, 2024

" Elecironk: Veling Event Number (EVEN) 128439

| Web-rk of e-vating faciity wiww eyeding. nsdl com

The remale e-valing modide shal ba deatied &fter the and of remcle esating peridd a5 mentioned

abaoree. The detaiied instnuciions for remole a-voling at the AGM and joining of AGM ara ghen in tha

Mtz of the AGM

Th Comparsy hag spoared M Swapndel Vinod Pate, Prachicng Company Sechelary and Parlrss of

Sheh Falel & Associetes (Membership Moo 841106/Centificate of Practics Moo 15628) as the Scrutinizar

I senatinge e Weing dunng the Al and remole e-vwolng protess in a far and (ransparent maniy

Tha Membars may pleasa naba thal

1. Any parson who acquires sheres of the Company and bacome member of the Company after sending
of the Nobice of AGM ard hokiig shares a3 on cut-cf dabe may cbian 1he Login 10 and Password fo
ast wofa electromcally by sending & requiast & evclinp@nsdico.in. Howewer, iFa person & aleady
regisbare] with NEOL for evoling, then exfsting User 1D and Password can ba used b cast wole
aleciranically

2. Tha faally for e-valing shall aso be made avalable durng [he AGM and 1be members atlending tha
AGM. who have not @ready casl therr wile by remale e-wating shal be dighle 1o cast their wobe
kriugh e-voling during the AGN. Membars who have cast thar vol by remods a-voling prios [0 ke
AGM may also attend the AGK elecinonicaly, but-shall nol b2 entitled {0 wite al thea AGK

3. The parsan whose name (s recorded in ihe regsler of members or 0 the registar of baneficsl
owners markaned by (he oeposiones a5 on cut-off dabe ne, Thursdmy July 25, 2024 anly:shall ba
antifled to-ewail the faclcy of ramots e-voling ¢ e-voting during the AGM.

4, |ntarmsaf SEBI cnoular daled Dacamber 5, 2020 for e-Yaling facility peorddad by Listed Compearies

Indivcdizal shareholders holdng securities 0 demal mode: are- allowed b owite throeagh Sheir

dema! sccounl mardained wilh Dapositories and Dapesitory Parlicpants. Shareholders ate requined

o update ther mablle number and emal [0 comecdly in Shelr demal account in order 6o accass

a-Wating faciily

The procedune of eectrorss waling = provided i The-Ralice of the AGM, I case of any quesies ar

s5ues regarding attending AGM and &-vobing, you may rafer o the Freguently Ssked Questons

{FALS) far mgmbes and e=-wehng e manual lor mambers daiabie o the Downloads sechion af

hitto it evating.red oom o o3l on bofl-ines oo 022- 4B86 TO00 end 022 - 2400 7000 or send &

request al gyolinfEdred oo in

NOTIGE is also hereby ghven pursuard o the provsions af Seclion 51 of the Act ol the riles

made thereunder read with Regulation 42 of fhe SEBI Lting Regqulstions, that the Ragisser-of Members

and-Share Transfer Books of the Company shal remain chased from Fraday, July 28, 2024 o

Thursday, Auguss 01, 2034 (hoth e inclusse) for the purpose of 367 Annesl General Meeting and far

dsGaraining the enlitlement of {he Shareholdars 1 receive Tnal dhidend of Rs &- par share for the

finarcial ywear 203324

en

For Datamatics Global Services Limited

S~

Divya Kumat

EWP Chiaf Legal Officer & Company Secretany

Date; July 10, 2024
Place: Mumbai

Kotice is hereby given that the Certificate(s} for the wnder mentionad Equity Shares of the
Comgpary have been lost! misplased and the holder(s)  purchasenz) of the-zaid Equily Shamas
nave applied o the Company [0 msue duplicale Share Cerificata(s).Any person who has a
glaim in respect of the said Shares shouwld lodge the same with the Company ai its Fegistered
Office wilhin 21 days from lhis date alse the Company will proceed 1o ssue dupicate
cerdficatels) kothe sioresaid appacants withaul any furlber nimatian

Folio Mo ol Disfinctive nos,

Na. Mame of Sharehobder shares | F2¢2 valus

From To

0003682 | UTTAM MUKERJI & JAYANTI | 1280 28235411 | 28236690

MUKERJI

Rs.1/share

Name of Shareholders)-
UTTAM MUKERJ &
JAYANT]I MUKERH
Dated: 10-07-2024

Hame and istered office address of Company |
THE INDIAN HOTELS COMPANY LIMITED,
Mandlik House, Mandlik Road

Mumbal, Maharazhira 400 001 Incia

Recovery & Write-off Department Region-Il

Correspondence Address : Horizon Building, 1st Floor, Ranade Road
LTI & Gokhale Road Junction, Gokhale Road (North), Dadar (West),
Mumbai 400 028. Phone No. 022- 69476012/57/58

THE COSMOS
co-0r. BANK

O e akeis L vl ml P

CORRIGENDUM

Ref No.Cos/Rec/Paresh Textiles/317/2024-25
To,
1. M/s. Paresh Textiles
AProprietary firm Through its Sole Proprietor
Mr. Pareshkumar Jayantilal Gudhka
FlatNo. 002, Building No. 20/A, Jain Society, Ashok Nagar, Opp. Jain Temple, Bhiwandi,
Thane 421302
2. Mrs. Jaswantiben Jayantilal Gudhka
FlatNo. 002, Building No. 20/A, Jain Society, Ashok Nagar, Opp. Jain Temple, Bhiwandi,
Thane 421302
3. Mr. Jayantilal Govindji Gudhka/ Shah
FlatNo. 002, Building No. 20/A, Jain Society, Ashok Nagar, Opp. Jain Temple, Bhiwandi,
Thane 421302
Sir/Madam,
Re.: Corrigendum to our Demand Notice issued under Section 13(2) of SARFAESI
Act, 2002 dated 11.02.2022 addressed to you by RPAD/ Hand Delivery
Sub: Flat No. 2, admeasuring at about 360 sq.ft. (built up) i.e. 33.45 sq.mtrs situated
at Ground Floor, of AWing, of Ashok Nagar Building, Ashok Nagar, Kalyan Road,
Taluka Bhiwandi, within the Registration District and Sub-District of Thane and
within the limits of Bhiwandi - Nijampur Municipal Corporation together with
proportionate share in the land under the building with rights to enjoy common
areas and facilities appurtenant to the said flat and with a right of easements
and parking available to the said flats and also the Share Certificate and
membership attached to the said flat.
Please refer to our Demand Notice bearing Ref No. COS/REC /Paresh Textiles/471/2021-
2022 dated 11.02.2022 issued under Section 13(2) of SARFAESI Act, 2002 and received
by You No.1 to 3. In the said Demand Notice, area of the aforesaid flat has been
inadvertently mentioned as 360 sq.ft. (built up) i.e. 33.45 sq.mtrs instead of area is 815.00
sq.ft. (built up)which a correct area as per the title deeds which are deposited with us while
creating mortgaged securities. Hence, you are requested to read the area of the said flat
No. 02 as an area admeasuring at about 815.00 sq.ft. (built up) as detailed in the schedule
written herein below and not 360 sq.ft. (built up) i.e. 33.45 sq.mtrs as detailed in the said
13(2) Notice and subsequent notice issued for sale of the same under the provisions of
Security Interest (Enforcement) Rule, 2002. The remaining contents of the said Demand
Notice dated 11.02.2022 received by each of you will remained unchanged.
SCHEDULE OF THE PROPERTY
All that piece and parcel of Flat No. 02, admeasuring at about 815.00 sq.ft. (built up),
situated at Ground Floor, of AWing, of Ashok Nagar Building, Ashok Nagar, Kalyan Road,
Taluka Bhiwandi, within the Registration District and Sub-District of Thane and within
the limits of Bhiwandi - Nijampur Municipal Corporation together with proportionate
share in the land under the building with rights to enjoy common areas and facilities
appurtenant to the said flat and with a right of easements and parking available to
the said flats and also the Share Certificate and membership attached to the said flat.
Thanking you,
Authorised Officer
The Cosmos Co-operative Bank Ltd.

Date : 09.07.2024

Public Notice

TO WHOMSOEVER [T MAY CONCERN

This i5 % inform the Gereral Pubbc that follewing share cerlifieste of {name of Company} ACC Limited
Faning il's Resgsbered Ollice al: - Adani Comporale House, Shandigram Near Vaishnadevl Circle, 5, G,
Highway, , Ahmadabad, Gujarat, 382421,

Reqisiered n the rame ol the: - Abdus Samad Gaffeor Following Sharahokdan's have boen iost by them

! Br.. | Mame of the | Folio Mo, | Cerifeate Ma| Digtinetive Numbers | Total Murnkes
{Na. | Sharehelderis al Shares &
Face Walua
1 | Abdus Samad | ABODGISI10 450034 1381 - 2070 690 Equity Shares |
Gaffoor I 100~ Paid Up |

The Pubic are henetny caiilianed ag:rins! purehesing o deslingg v any way will the abowe refered sharm
ceriifizates.

.'5.r'r, person who has any clam m respas] of 1he gaid shere ceniicaleis shou'd Idge Such dam wilh 1he
Lompary or s Registnar and Transfer &genls KFin Technologies Lid, Karvy Selenium, Tower- B, Plod
Ho, 31 & 32, Financial dstrict, Nanakrampguda, Serilingampally Mandal, Hyderabad, Telangana, 00032
within 15 days of publication af this notice after which no dlaim will ke entertained and 1he Company shal
froceed o Egue Dapkcate Shans Camlicalens,

Place: Mumbal
Dt b 19,07, 2024

Bhdus Bamad Gaffoar
Mame of Shanshalder

sl A Canara Bank -

g T i b b b L i ) el i

r TarWmames Symdicmias
MUMBAI BYCULLA I, Ground Floos, Richardson & Cruddas Building, Sir J.J. Road,
Byculla West Dist. Mumbai-400008 Email: cb15029Zcanarabank.com

Online Gold Auction Notice

Whereas the authonzad officer of CARARA BANK, MUMBAI BYCULLA Il issued Sake notice(s)
talling upan the bormawer o clear the dues in gokf loan avaiked by im. Tha borower had failed
I rapay te amound, nolice is hamaby given & the borawer and the public in ganeral thal the
undersigned wil conduct onling auction of the goid ormamenis stictly on “As is What is Basis™&
"Whatever there is Bagis’& "Without recourse Basis™, The auction will be conducted onfing
threaigh hitps:iegold. auctiontiger.net on 19-07-2024 at 12 00PM to 03:00PM

ar.| Bormrower- | Gross Weight | Date of Inspection | EMD account
Mol LAN __|&NetWeight | SEMD | defails
1.| Smt. Lata P | 30.00 gm & 18.07.2024 & Canara Bank Byculla Il
Solanki 24 gm Rs.25000/- Alc No. 2092724334
IFSC ;: CNRB0015029

Please contact 6332634523 | 9023724780 9115366180
hitps:iegold. suctiontiger.net for detailed terms & conditions.
Sdi- Manager, Canara Bank

for more information,  Visif

FORM A
Public Announcement

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SWASTISH E RPRISES LIM
RELEVANT PARTICULARS

1. | Name of Corporate Debtor SWASTISH ENTERPRISES LIMITED

2. | Date of Incorporation of Corporate Debtor | 08/01/2018

3. | Authority under which Corporate Debtor | ROC - Mumbai

is incorporated / registered

4. |Corporate Identity Number / Limited Liability | U74999MH2018PLC303800

Identification Number of Corporate Debtor

5. | Address of the Registered Office and
Principal Office (if any) of Corporate Debtor

8, Vijaykiran Appartment, Tidke Colony,
Nashik — 422002 (MH)

Order dated: 04/07/2024
Order received on 09/07/2024

6. |Insolvency Commencement Date in
respect of Corporate Debtor

7.|Estimated date of closure of Insolvency 05/01/2025

Resolution Process

CMA Harshad Shamkant Deshpande
Registration No-
IBBI/IPA-001/IP-P-00166/2017-18/10335

8. [Name and Registration number of the
Insolvency Professional acting as Interim
Resolution Professional

9.|Address and E-mail of the Interim
Resolution Professional, as registered with
the Board.

403, Kumar Millennium, Shivatirtha Nagar
Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune - 411038.

Email Id: harshad_de@hotmail.com

10.|Address and E-mail to be used for
correspondence with the Interim
Resolution Professional

CMA Harshad Deshpande

403, Kumar Millennium, Shivatirtha Nagar Kaman,

Opp Krishna Hospital, Paud Road, Kothrud, Pune - 411038,
Email Id: cirp.swastish@gmail.com

11] Last date for submission of claims 23/07/2024

12 Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not Applicable

13 {Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in
a class (Three names for each class)

Not Applicable

Weblink: https://ibbi.gov.infhome/downloads
Physical Address: As mentioned against entry no.10

1

SN

a) Relevant Forms and
b) Details of authorized representatives are
available at;

Camlin $&
HOHL 1D

KOKUYO CAMLIN LIMITED

CIN; L24223MH 1 346PLCD054 34
Regd. Office: 482, Hilon House, Central Road, MIDC, Andhen (E), Mumbal - 400 093
Tek: S1-022-66557000 Fax: 91-022-28366574
E-mail: invesiomelations@kokuyocamiingcom Website: waww kokuyocamlin.com

NOTICE

Notice is hereby given that the 77" Annual General Meeting ('AGM’)
of the Company will be held through Video Conference (VC)/ Other
Audio Visual Means (OAVM) on Tuesday, 6% August, 2024 at 11:00
a.m, (I5T) to transact the businesses as set out in the Notice of
the AGM. The venue for the meeting shall be deemed to be the
Registered Office of the Company.

In compliance with the Circular No, 14/2020 dated 8" April, 2020,
Circular No. 17/2020 dated 13" April, 2020, Circular No. 20/2020
dated 5" May, 2020 and subsequent circulars issued in this regard,
the latest being Circular No. 92023 dated 25" September, 2023
issued by the Ministry of Corporate Affairs (hereinafter collectively
referred to as 'MCA Circulars’), and Circular No. SEBIYHO/CFD/
CMDV/CIR/P/2020/79 dated 12" May, 2020 and subsequent
circulars issued in this regard, the |atest being Circular No, SEBI/
HO/CFDI/ICFD-PoD-2/P/CIR/2023/167 dated 7" October, 2023
(collectively referred to as 'SEBI Circulars'), the Notice of the AGM
along with Annual Report including Audited Financial Statements
for the financial year 2023-2024 has been sent in electronic mode
o the Members whose email addresses are registered with the
Company or Registrar and Transfer Agent (RTA) or the Depaository
Participant(s) (OPs) on Wednesday, 10" July, 2024,

The copy of Annual Report along with the Motice of the AGM
is available on the Company's website www.kKokuyocamlin,
com, website of the Stock Exchanges i.e. BSE Limited at
www.bseindia.com and the Mational Stock Exchange of India
Limited at www.nseindia.com and on the website of National
Securities Depaository Limited (NSDL) at www.evoling.nsdl.com

The documents pertaining to the items of businesses to be
transacled in the AGM shall be available on the Company's website/
at the registered office during business hours upto the date of
ansuing AGM for inspection.

Fursuant to provisions of Section 108 of the Companies Act,
2013 ('the Act'), read with the Companies (Management and
Administration) Rules, 2014 and amendments thersof and
Regulation 44 of the SEBI (Listing Obligations and Disclosure
Reqguirements) Regulation, 2015, the Company is pleased to
provide the facility for e-voting to its shareholders, 1o enable them
to cast their votes on the resclutions proposed to be passed at the
AGM by electronic means, using remote e-voting system.

The Company has engaged the services of NSDL, for providing
the e-voting facility to the Shareholders. The procedure/instructions
far e-voling are provided in the Notice of the AGM. Members can
also refer "e-voting” user manual available in the download section
of the e-voting website of NSDL www.evoling.nsdl.com. Members
holding shares either in physical or dematernalized form as on cut-off
date i.e. Tuesday, 30th July, 2024 can cast their vote electronically
through electronic voting system of NSDL at www.evoting.nsdl.com

The remote e-voling period will commence from Saturday, 3™
August, 2024 (9:00 a.m.}) and will end on Monday, 5" August,
2024 (5:00 p.m.). The remote e-voling module shall be disabled
for vating thereafter by NSDL. Once the vole on a resolulion is
cast by the Member, such Member shall not be alliowed to change
it subsequantly,

Members who have acquired shares after sending the
Annual report through electronic means and before the cut-off date
may obtain the USER ID and Password by sending request at
evoling@nsdl.co.in. However, if he/she is already registered with
MSDL for remote e-vating, then he/she can use hisher existing
LIser 1D and password to cast the vote

Members are being provided with a facility to attend the AGM
through VC/OAVM through the NSDL e-voting system. The
instructions for attending the AGM through VC/IOAVM are provided
in the Motice of the AGM.

Members attending the AGM, who have not cast their vole by
remote a-voting before the AGM shall be eligible to cast their vote
through remote e-voting during the AGM. Members who have
voted through remote e-voling before the AGM, shall be eligible
to attend the AGM. However, they shall not be eligible 1o vole
during the meeting

Members who need assistance before or during the AGM,
can contact NSDL on evoting@nsdl.co.in or 1800 1020 980 and
022 48867000 or contact Mr. Sanjeev Yaday, Assistant Manager,
NSDL at evoting@nsdi.co.in,

NOTICE is also given under Section 91 of the Act that the Register
of Members and share transfar books will remain closed on all
days from Wednesday, 319 July, 2024 to Tuesday, 6™ August, 2024
(both days inclusive), for the purpose of AGM and dividend.

FOR KOKUYO CAMLIN LIMITED
Sdl-

VIPUL BHOY

COMPANY SECRETARY &
COMPLIANCE OFFICER
MEMBERSHIP NO. 44964

Place : Mumbai
Date : 117 July, 2024

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a corporate insolvency resolution process of Swastish Enterprises Limited on 04/07/2024.

The creditors of Swastish Enterprises Limited are hereby called upon to submit their claims with
proof on or before 23/07/2024 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

CMA Harshad Deshpande

Interim Resolution Professional of Swastish Enterprises Limited
IBBI/IPA-001/IP-P-00166/2017-18/10335
AA1/10335/02/211224/106686 (valid till 22nd Dec 2024)

Process mail ID: cirp.swastish@gmail.com

Reg. Address: 403, Kumar Millennium, Shivatirtha Nagar Kaman,
Opp. Krishna Hospital, Paud Road, Kothrud, Pune — 411 038
Reg. Email ID: harshad_de@hotmail.com

Date — 11/07/2024
Place - Pune

PANAMA PETROCHEM LIMITED
Regd. Office :Plot MNo.3303,GIDC Estate,
Ankleshwar,Gujarat-3593002
Corp. Dffice : 401, Aza House, 249 Turner Road,
Bandra {W),Mumbai,Mahrashtra-400050
Website :www.panamapetro.com
CIN No. :L23209G]11932PLC005062
Phone:91-22-421 ??_E-'_E E:E-_I"I‘ta":cs‘.;ﬁl panamapetro.com

Motice

{For transfer of equity shares of the company to Investor Education and
Protection Fund {IEPF) Demat Actcount)
This nofics is published pursuant tothe provisions of Investor Education and Pratection Fund
Authonty (Accountng. Audit, Transfer and Refund) Rules, 2016 ("the Bules”) notified by the
Ministry of Corporate Altairs,

Tha Rules, infer alia, contain provisions for trarsfes of all shares in respect ofwhich dividand
hias rt been paid or ciarmesd By e shaneholdens 1oF Saven ConsacUlive wears of mong, Intha
IEPF demataccount

Comphing with e requirements sel outin thw Rules, the Company has communicated i
the concemed shareholders indwidually whose shares are llable fo b franstermed o the
IEPF demat accounl under the said Aules for iakang appropnate action.

The Compamy has also uploaded details of such shareholders and shares due for transfar
tohe |IEPF damal account onis websle Wi panamapstrocom. Sharsholdars are requestad

to reder o hilpofpanamapalio comdamount-pending-ransiiss-to-ieplf 1o verify the cetalls of
unencashed dividiends: and the shares kable io be transfemed jo the IEFF demat account,

Sharehokioers ray nobe Bk both te unciirmad deddend and comesponding shares transtered
to the IERF Authoritysuspense account mcluding all benedits sccnuing on such shares, i
any, can beclaimed back fram the [EPF Authority afer lallowing the procadure preseribed
In the Rules,

Concemed shareholdars holding shares in physical fioerm and whose shares ang liabls o be
transhemod ko the IEPF dematl acoount, many mobe that the Company would be issoing duphcste
share certificate(s) m lsu ol the anginal held by them for the pusposs of tranafer of shares
to the IERPF demat accouwnt as péer the Bules and wpon such issuse, the ofginalf shanma
cortificates) which ane regieterad in thelr narme will stand autormatically cancelled and b
desmed non-negotiable. bncase shares are held in demsterialized fom and ameliable 1o be
transfarmed, the Company will give Delivary Instruction Sip to the Depasibony Participant]{s)
as may o identilied by the IEPF Authority, for franster of shams o Tavour of IEPF domial
account.

The shareholders may futher note that the details uploaded by the Company on its websie
should be regarded and shall be deemed adequate notice in respect of issue of duplcats
share carlificate)s) by the Cormparny lor the puposa ol ransher of shares to the IEPF demal
account pursuant fo the Rules

Motice e horaby given toall such shareholders (o makean application o ouw Registrar and
Share Transfer Agents, M's. Bigshare Senvices Private Limited with a request 1o claimang
the unclesimed dividendi'shares. Incase nowvalid claim is received from the concemed
shareholdars by Dclobar 24, 2024, the Company shall with a view o adhearnsg with ha
requirarments of the Fules, Trensterthe shares 1o the IEPF demat acomunt a5 per the procedurns
sat out in the Rules. Mo claim shall §2 against the Company i respect of such unciaimed
dividend armount and shanes transtarred to IEPF purswant (o the said Rules

For any quenes on the above mater, shareholders are requested to contact the Company's

Regislras and Shara Transhers Agents, Mis. Bigshare Services Prvata Limfed, DRics Nod

-2, 6 Floor Pinnachs Busness Park, Nexd to Ahira Centre Mahakal Caves Bogd Andhes-
East, Mumbai - 400003, Tal: (22 62383000722 amad id: invesior@ begsharecnling.com

By order of the Board

For PANAMA PETROCHEM LIMITED

Sd/-

Gayatri Sharma

Compeny Secretary & Compliance Officer

Place: Mumbai
Date : July 10, 3024

Careers

<l Mumbai Port Authority
= Advertisement No. 01/2024

Dated 03/07/2024
Applications are invited from eligible Indian Nationals for the
following engagements purely On Contract Basis in Mumbai
Part Authority:
(i) SeniorAdvisor(Planning) -1 Post
(ii) Advisor (Planning) - 1 Post
Last date of receiving applications is 09/08/2024.
For details regarding educational gualifications, age,
experience, application format etc. please visit our website
www.mumbaiport.gov.in (Career/ Vacancy /Advertisements).

Secretary

MBPT_03-2024

Padmashri Annasaheb Jadhav Bharatiya Samaj Unnati Mandal

A B.N.N. College Road, Dhamankar Naka,
:@ Bhiwandi , Dist. Thane — 421 305
=== Walk In Interview for Unaided Section
For the academic year 2024-25. On Purely Temporary Basis
Full Time Assistant Professors & Teachers for the
following Subject/Courses
REQUIRED FACULTIES WITH FOLLOWING SPECIFICATION
ASSISTANT PROFESSORS - SENIOR COLLEGE - 19" July, 2024 Time: 11.00 am
SR.NO SUBJECT NO. OF POSTS
Commerce
Psychology
English
Economics
Political Science
Foundation Course
Geography
Chemistry
Botany
10 Zoology
1 Physics

ASSISTANT PROFESSORS - SELF FINANCING COURSES - 19" July, 2024 Time: 2.00 Pm

SR. NO SUBJECT NO. OF POSTS
Information Technology 10
Computer Science 10
Microbiology 4
Biotechnology
Account & Finance
Management Studies
Banking & Insurance
Financial Market

OO NP |WIN =

N =Nl alalalalw
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Mass Media & Comm.
TEACHERS - JUNIOR COLLEGE - 20" July, 2024 Time: 11.00 am

SR.NO SUBJECT NO. OF POSTS
Marathi
Political Science
Psychology
Philosophy
Commerce
Physics
Mathematics
Physical Education - Part Time

Bharatratna Dr. Babasaheb Ambedkar Law College, Bhiwandi
20" July, 2024 Time: 2.00 pm

DESIGNATION
Principal (L.L.M. - Ph.D.) 2 yr. Exp.
BLS/LLB- 5 Yrs. (Asst. Prof.)

LLB- 3 Yrs. (Asst. Prof.)
Assistant Accountant

Junior Clerk
6 Peon 1

Matoshri Ushatai Jadhav Institute of Management

Studies & Research Center, Bhiwandi.
20" July, 2024 Time: 3.00 pm

DESIGNATION
Director (M.B.A.-Ph.D) 2 yr. Exp.
Human Resource (Asst. Prof.)
Finance (Asst. Prof.)
Marketing (Asst. I-°rof.)

5 Operations (Asst. Prof.)

OIN|O || B]|WIN| =
N IEY [N\ I EEY Y JECY KN

NO. OF POSTS

SR.NO NO. OF POSTS

. No. of Posts are Subject to Availability of work-load in the concerned Subjects or Departments.
. Qualification as prescribed by the UGC Notification dated 18" July, 2018, Government of
Maharashtra Resolution No. Misc-2018/C.R.56//18/UNI-1, dated 8" march, 2019 and
University circular No.TAAS/(CT)/ICD/20118-19/1241, dated 26" March, 2019 and revised
fromtime totime
. Preference given to the candidates belongs to SC/ST/NT category as per reservation policy for
JUNIOR COLLEGE
. Attend Interview at your own cost, with original & Photo copies of certificates.
PLACE OF INTERVIEW : Padmashri Annasaheb Jadhav Bharatiya Samaj Unnati
Mandal, Management Office, 1* Floor, Skill Development Building, B.N.N. College
Campus, Bhiwandi, Dist: Thane 421 305
Sign/-
President
Padmashri Annasaheb Jadhav Bharatiya Samaj Unnati Mandal, Bhiwandi
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